
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL. PRINCIPAL BENCH 
AT NEW DELHI 

O.A No. 178/2024 
Title oftbe casei· 
News item titled "Increasing Pollution badly affecting water bodies in 
Bhaderwah" appearing in Greater Kashmir dated 15.01.2024. 
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Annexure-I (Co.py of communication with concerned 9- \'1 departments) 

Annexure -II (Copy of report submitted by SWM Expert, \ s--\~ SPMU-HUDD) 

Annexure -III (Copy of report dated 16-10-2024) \C\.r- 2-0 

Annexure -IV (Copy of Action Plan) ?-\ --2-'1 
Annexure -V {Copy of communication letters with 

~0 --~'i concerned departments) 

Annexure-VI (Copy ofEC letter dated 07-10-2024) 'Ss-
Annexure -VII (Copy of order dated 08-10-2024 & other 

'?>G-- 4~ approvals) 

Annexure -VIII (Copy of communication letters with '-tot. ,_ ~ \ concerned departments) 

Annexure -IX (Copy of meeting notice dated 23-10-2024) S)_-S"_S 
Annexure -X (Copy of meeting notice dated 08-11-2024 & 

S'-1,_~~ letter dated 12-11-2024) 

Annexure-XI (Copy of report dated 08-11-2024) Sb-S~ 

Answering respondent 
Through Counsel 

Place: Dada 

~ (G.M.K~ Dated: 2'1.-11-2024 

Standing Counsel, J&K 
National Green Tribunal 
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